
:entral administrative tribunal
PRINCIPAL BENCH

C.P. No.253 OF 2003

IN

O.A. NO.3080 OP ZOO

New Delhi, this the 4th day^of November, 2003

HON'BLE SHRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBER
HON'BLE SHRI BHARAT BHUSHAN, JUDICIAL MEMBER

Sum 1 Chandra Ray
s/o Late S.N. Ray,
R/O H,No.F-17/12,
Sector-8, Rohini,
0elh1-85.

(By Advocate : Shri Arun Bhardwaj)

Versus

...Petitioner

1 Shri Arun Bhatnagar,
Secretary, Ministry of Consumers Affairs,
Food and Public Distribution,
Department of Food and Public Distribution,
Krishi Bhawan, New Delhi.

Shri R.P. Singal ,
Chief Director (Sugar),
Directorate of Sugar,
Krishi Bhawan, New Delhi.

Respondents
(By Advocate ; Shri N.K, Aggarwal)

ORDER (ORAL)

SHRI R.K. UPADHY.AYA. ADMINISTRATIVE MEMBER

This Contempt Petition has been filed by the

petitioner alleging willful disobedience of the order

of this Tribunal dated 10.7.2002 in OA 3080/2001.

This Tribunal by order dated i0.7.2002 had observed

that the OA has become infructuous in view of the

decision of the respondents to withdraw the impugned

order dated 26.9.2001 by their order dated 9.7.2002.

wriefi t.fi iy contempt petition was taken up for hearing,

the order dated 26.8.2003 was passed on the request of

bi ie appi icant's counsel /that the respondents have
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An 8UJBS 9un J.0 esodSLi/penoejip bjb snuepuodse <
SMd 'J6U0LaLq.ed euq. xq epeiu sl uoLnRq,uQ3e J5j01
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Jduoiqiqed euq 'eseo 3,^.^ hq sqnBj. eqq uo 'jeABMOM

'ABLep eqq. joq squepuodsej eqq qo qiBqeq uo [esunoo
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SBM VO eqq MBjpqqLM oq UOISSnnjBd l1B!1a -tabiia Aii-i AT
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(-BWARAT BHUSHAN)
JUDICIAL MEMBER

*nA

(R.K. UPADHYAYA)

ADMINISTRATIVE MEMBER
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